NATIONAL COMPANY LAW APPELLATE TRIBUNAL
NEW DELHI

Company Appeal (AT) (Insolvency) No. 907 of 2020

IN THE MATTER OF:

Sanjeev Jhunjhunwala, RP of

Goouksheer Farm Fresh Pvt. Ltd. ...Appellant

Versus

P.M. Cold Storage Pvt. Ltd. ...Respondent

Present:

For Appellant : Mr. Shaunak Mitra and Ms. Soumya Dutta,
Advocates

Mr. Sanjeev Jhunjhunwala, RP

For Respondent : Mr. Kumar Anurag Singh, Ms. Priyanshu Upadhyay,
Mr. Zain A. Khan and Mr. Nishant, Advocates

ORDER
(Through Virtual Mode)

20.10.2020 This appeal has been filed against the interim order. The main
matter was pending before the Adjudicating Authority (National Company Law
Tribunal) Kolkata Bench, Kolkata when the impugned order came to be passed
and ‘Resolution Professional’ was directed not to proceed further and take any
decision which is detrimental to the ‘CIRP’ proceedings including the
encashment of fixed deposit. The matter was adjourned to 9th October, 2020.

Since the date of hearing has elapsed and the matter is still pending before
the Adjudicating Authority, this appeal does not survive for consideration and if
the Appellant is aggrieved of the interim direction, he can agitate the issue before
the Adjudicating Authority itself who will pass an appropriate order after hearing
the parties.

The appeal stands disposed of.



A copy of this order be sent to the Adjudicating Authority (National

Company Law Tribunal), Kolkata Bench, Kolkata for information.

[ Justice Bansi Lal Bhat ]
Acting Chairperson

[Justice Jarat Kumar Jain]
Member (Judicial)

[ Dr. Alok Srivastava ]
Member (Technical)
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